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(b) if so, whether the information 
regarding these secret reserves are 
not disclosed \o public; and

(c) what steps are taken to pro­
vide the information to public?

THE MINISTER OF FINANCE 
AND REVENUE AND BANKING 
(SHRI H. M. PATEL): (a) to (c). In 
terms of Section 29 of the Banking 
Regulation Act, 1949 and the proforma 
of the balance sheet and the profit and 
loss account prescribed under it, all 
banks, including the public sector 
banks, are enjoined by the statute to 
publish their profit after deducting the 
provisions made during the year for 
bad and doubtful debts and other usual 
or necessary provisions. It is presu­
med that the Hon'ble Member has in 
mind the non-disclosure of these pro­
visions in the accounts.

There is at present no proposal to 
amend the existing statute to provide 
for a fuller disclosure of the aforesaid 
provisions made by banks in their 
annual accounts.

Deposits Secured by Nationalised 
Banks

2980. DR. BAPU K^LDATY: Will the 
Minister of FINANCE AND REVENUE 
AND BANKING be pleased to state:

(a) the amount of deposits secured 
by nationalised banks during April 
and May, 1977;

(b) the amount of deposits with­
drawn by the depositors during the 
same period; and

(c) steps taken to invite more de­
posits from public?

THE MINISTER OF FINANCE 
AND REVENUE AND BANKING 
(SHRI H. M. PATEL): (a) and
(b). The statistical reporting system 
evolved by the Reserve Bank pro­
vides for reporting by all the scheduled

commercial banks of their net out­
standing deposits every Friday. Availa­
ble data show that the outstanding 
deposits of public sector banks as on 
the last Friday of March 1977 amoun­
ted to Rs. 14879 crores which increased 
to Rs. 15628 crores by the last Friday 
of May 1977. The outstanding deposits 
of public sector banks, thus, registered 
an increase of Rs. 749 crores, net of 
withdrawals, over the two months’ 
period (April and May 14*77).

(c). Besides enlarging their branch 
network to provide banking services 
to a larger number of people and to 
mobilise their savings, public sector 
banks have devised several schemes to 
suit the requirements of diverse types 
of small depositors. Banks are also un­
dertaking purposeful publicity cam­
paigns to mobilise deposits and to make 
the people aware of their services.
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